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I TH: CENTRAL ADMIMISIRATIVE TRIBUMAL, JAIFUR B2anCH, JALFJUR,

CP 131/94 in Datedof opder: 25.1.,9%

OA 663/93 :
Dilip Lakhani and . o b1 43 ora p
‘ Ram SWaI‘{n}p Khand@ H Petitivners '
V/s

Bhaskar Ghash, Shakhar Kapoe:'r; L
and Vimla Mittla Respondents

Nonz present for the P2titioners

Mr, S$.5, Hasan ' : Counzzl for EQSpondeﬁt no, 3
"Hon'ble Mr, Gopal Krizhnas, Membér (Judiciali)

Hontble Mr, O,FP, Sharma, Member (Administrative)

PER HON'BLE MR, GOPAL FRISANA, MEWESR (JUDICIAL)
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27 W havz gonz through thsz recordS of the case cara2fully,
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The patitioners!'! contenticn is that tha respondznts have not
car?d to implament the judgment rendered by & Bench of this
Tribunsl in OA no, 653/93 deted 23,¢,94 in which & direction
was given to inplemznt the same within & periosd of three months
and marely & lettsr was reczivad by the petition=2yrs vids an
order dated 24,9,94 that the matter is uwﬂer‘consideration. The
direction issued by this Tribhunal was to the 2ffect that the
respondants shall consider the cese of the petitioners in the
light of thz scheme framed within & period of thgéé months and
@&ss nzcassary ord2rs in the matter of negulari;atisn in
accordence with law, A further directian Was alsﬂ/qg;t in case
petitioners feel aggrizved, thay shall be at liberty to file a
fresh OA, A communication at Annexar: A2 dat=d 2G49,24 indicates
that the grievencas of thz petitionzrz are being considerad and
in the light of the amended schame of 1994 gnd dusz consideration
in regard to thair ¢laine zhall be male, The leamed counsel for
respondent no.‘3LE§ga 3tatad that the ceses of the petitione
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have hzen duly cwmsidered and their Case: er2 coaver=d by the
scheme in question, The leamed cuuns2l {for r2spondz2nt no, 3 also
stated that the servicesbof the petiticners shsll be regularised

as 2 11 S¢ ’1" ] = 3 ~3 2 : -
(—\(Yhﬂ,}:- par thell bi‘ﬂl.:rl‘ty on dvalldblll‘ty of ,ﬂ’ vacancy, In these
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n9 Cee for contempt is made out,
is disghssad, Notices i

(O.P, SHAFIR )
MEMBER(A)

sued stard discharged,

This pztition

Cricy;

~
(GOPAL KEISHA)

MEMBER(.J) "



